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GLASS BLOWING EX#ERT

*1295. Shri R. S. Diwan: Will the
Minister of Naturial Resources and
Sclentific Research  be pleased to
state the number of persons who
have been trained in the National
Physical Laboratory, New Delhi by
the Glass Blowing Expcrt since  his
appointment?

The Minister in the Ministry of
Natural Resources and Scientific Re-
search (Shry K. D. Malaviya): Eleven
workers, including glass blowers,
mechanics and  apprentices, have so
far been trained by the Glass Techno-
logist.

Shri R. S, Diwan: May I know whe-
ther there is any effort on the part of
Government to ind  experts in glass
technology in Calcutta or Bombay?

Shri K. D. Malaviya: This gentle-
man. Mr. Franz Kiss is reported to be
a glass technologist of special ability,
and he is here to give training to our
people. I do not think we have in our
country a glass expert of such ability.

Shri R. S. Diwan: liave our Govern-
et tricd to send any Indian expert
to {oreign cnuntries to get  perfect
knowledge in  this, as the Tata Re-
search Institute of Bombay have done?

Shri K. D, Malavlya: 1 do not know
anything about the eftort of the Tata
Research Institute. Surely, our people
must have made efforts. and they have
chosen the best expert for us,

CANTEEN STORES DEPARTMENT

*1296. Shri Gidwani: WwWill  the
Minister of Defence be pleased to
state:

(a) whether the employees of the
Canteen Stores Department  (India)
are entitled to free medical aid and
gratuity etc., and

(b) which other categories of Civil

employees of the Defence Services are
entitled to this aid?

The Deputy Minjster of DeYence
(Sardar Mafithla): (a) The Depart-
ment has medical officers at stationa
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where its depots are located for render-
ing free medical advice/consultation.

(b) All'categories of civilinn person-
nel paid irom the Defence Services
Estimates are entitled to such aid. The
employces of the Canteen Stores De-
partment, however, arc not paid from
these Estimates and are not Goveri-
ment servants,

Shri Gidwani: May I know whether
the Canteen Stores Dcepartment em-
ployees are considered on a par with
the other civilian employees, and If so,
whether they are on a permanent
cadre?

Sardar Majithia: As I said, this is a
registered concern. The Canteen Storus
Department is a registered concern,
and a commercial concern too.

Sbhri Gldwani: Will not Government
consider the question of making them
permanent, so that they may have
security of service, as the Department
¥ now a paying and aiso a permanent
concern?

Sardar Majithla: That question is
under the  consideration of Goverr:.
ment. at the moment.

Shrl Bhagwat Jha Azad: In view of
the fact that the employees of this
concern are getting free medical aid.
and are under the Defence Ministry,
rmay I know what are the reasons for
not giving them the permanent status
of a government employee?

Sardar Majithia: I have already
replied to that part of the suestion.
This is a registered concern. and it
is not, in that way, under the Defence
Department. although it is true that
I along with the Secretary end other
members are on the Boar«t of Control.
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The Deputy Minister of Home Affairs
(Shri Datar): (a) to (¢). The consti-
tution of local co-operalive......

sit e Paw : Pt & S dfihae

Shri Datar: With your inclulgence,
§ shall try in Hindi.

M. Speaker: He¢ may read the
answer i English and then give the
substance in Hindi.

Shri Datar: (a) to (c). The consti-
tution of locil co~wperative 9gocietie3
in any sphure is entirely a matter for
the State Governments. Government
of India arc net, therefore, aware !
the States inn wheih Furest Co-operative
Saciclies have been constituted except
that the¢ Guvernment of Bombay in-
ciudesd this year in their schemes for
Centra! grant under article 275 (1) of
the Constitation, o schoerme for giving
financial assistance Lo Forest
Labourers’ Societies., These Societies
were staried in Bombay onlv  in
October 1853. It is, therefore, yel too
carly 1o say whether the  Adivasis
have Leen benelted through these
Sovieties, and if so, to what extent.

Now, I shall try to answer in Hindi.

Mr. Speaker: The hon. Minister,
Shri K. D, Malaviys will answer in
Hindi.
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Mr. Speaker: In places where these
sotic*lies have not been <¢reated, how
ar¢ the Adivasis helped?

Shri Datar: If there are no societies
at all, then other methods are adopted,
and in c¢ertain cases, Government
themselves tnake loans and grants.
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